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NATIoNAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM:

NAME OF THE PARTIES:

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 2I.1 1,2017

C.P No. 14s4 I IMAH) 12017

Present: SHRI B.S.V. PRAXASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T}

Daimler Financial Scrvices India P!t. Ltd

E-Global Trading Ltd.

(
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ORDER
CP No.1434/ I&BP/NCLT/MB,MAH/2017

The Counsel appearing on behalf of the Corporate Debtor h.rs stated hcr

difficultv to arSue the matter todav, though Petitioner Counsel is readv anrl h illing

to.irgue, at her request, list this matter on 1.12.2017 with perempk)rv d ircction to the

Corporate Debbr as r|ell as the Petitioner to argue the matter on thc ne\t d.rtc ot

hearing.

sd/-
V. NALLASENAPATHY
\'Icmber (Te.hni.al)

B.S.V. PRAKASH KUMAR
Nlembcr (ludicial)

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

Sd/t__ -a


